
Business of the House

  माननीय सभापति:                मैं माननीय सदस्यों से अनुरोध करना चाहता हूं कि यह आपके अधिकार संबंधी प्रस्ताव है ।
     जब नई लोक सभा बनती है,               देश के तमाम ऑल इंडिया मेडिकल इंस्टीटू्यट में यहां से दो सदस्य चुनकर जाते हैं,
                    चाहे वे सत्ता पक्ष के हों या विपक्ष के हों । आज उसका प्रस्ताव हो रहा है । इस पर ?हाँ?  और ?नहीं?   है । उन

       जगहों को इस सदन से भरना है ।

 ? (व्यवधान)

 माननीय सभापति:     संसदीय कार्य मंत्री जी ।

   संसदीय कार्य मंत्री;     तथा अल्पसंख्यक कार्य मंत्री (   श्री किरेन रिजिजू) : महोदय,       यह व्यवस्था का मामला है । जब
    सरकार का बिजनेस होता है,   तो उसमें हाँ-    ना कर सकते हैं,         क्योंकि विपक्ष इसका विरोध करता है । हाउस के

     नॉर्मल अथॉरिटी की जो चीज है,  उसमें ?यस-नो?             न करने की परंपरा रही है । आप अपनी पार्टी के लीडर को
          थोड़ा बता दें तो इस हाउस का सिस्टम अच्छा रहेगा ।? (व्यवधान)

 माननीय सभापति:   श्री वेणुगोपाल जी,        संसदीय मंत्री जी को बोल लेने दीजिए ।

 ? (व्यवधान) 

   श्री किरेन रिजिजू : महोदय,              मैं फिर से क्लैरिफाई कर रहा हूं । जैसे बिजनेस एडवाइजरी कमेटी बिजनेस पास
 करती है,                       यह सदन के लिए होता है । उसका मोशन मूव करते हैं । यह सरकार का नहीं होता है । यह हाउस का

          बिजनेस है । मैं इसी का बात कर रहा हंू ।? (व्यवधान)

 माननीय सभापति:  ओवैसी साहब,  आप बैठे-    बैठे न बोलिए ।

? (व्यवधान)

 माननीय सभापति:       मैंने आपको परमिशन नहीं दिया है ।

? (व्यवधान)

 माननीय सभापति:    माननीय मंत्री जी ।

? (व्यवधान)

   श्री किरेन रिजिजू :                     मैं मेंबर्स के राइट को ले जाने वाली कोई बात नहीं कर रहा हूं । मैं सिर्फ सेंसटाइज कर रहा हंू
         कि हाउस का सेंस लेकर कोई चीज पेश होती है,              तो वह सबकी होती है । मैं इतना कह रहा हूं । मैं गवर्नमेंट

बिल,          बिजनेस के बारे में नहीं कह रहा हूं । ? (व्यवधान)



 SHRI K. C. VENUGOPAL (ALAPPUZHA): Sir, I agree with the Parliamentary Affairs
Minister that on some issues, we need to have a consensus. But I would like to
remind  one thing to  the House.  The primary  duty  of  the  Parliamentary  Affairs
Minister  is  to  carry  the  House  together.  He  should  coordinate  between  the
Opposition  and  the  Government  and  carry  on  the  Government  Business.
Unfortunately,  yesterday,  our  Parliamentary  Affairs  Minister  gave  a  very  bad
statement.  ?  (Interruptions)  He  had  given  a  very,  very  condemnable  statement
against the Opposition. ? (Interruptions)

HON. CHAIRPERSON: Okay, it is enough. I have already given you time. 

? (Interruptions)

SHRI K. C. VENUGOPAL: Sir, I would like to raise one point. ? (Interruptions)

HON. CHAIRPERSON: You kindly conclude now. I have already given you time. 

? (Interruptions)

SHRI  K.  C.  VENUGOPAL:  Sir,  we  have  told  this  to  the  hon.  Speaker  also.  ?
(Interruptions)

HON. CHAIRPERSON: I would request all of you to please sit down. 

? (Interruptions)

 

HON. CHAIRPERSON: I am giving the opportunity to Sh. Venugopal ji. So, I would
request all of you to kindly sit down. 

? (Interruptions)

SHRI K. C. VENUGOPAL: Hon. Chairperson Sir, my point is this. Yesterday, the hon.
Defence Minister and the hon. Speaker? (Interruptions)

HON. CHAIRPERSON: You have already spoken about it. Please do not repeat. 

? (Interruptions)

SHRI K. C. VENUGOPAL: Sir, generally the custom and the decorum of the House
should  be  maintained  by  all  the  hon.  Members,  whether  they  are  from  the
Opposition or from the Government side. ? (Interruptions) While speaking, a very



low-level language was used by an hon. Member and the hon. Parliamentary Affairs
Minister is not seeing to it. ? (Interruptions) 

HON. CHAIRPERSON: It is enough now. 

? (Interruptions)

SHRI K. C. VENUGOPAL: He is only criticizing the Opposition. ? (Interruptions) It is
not at all acceptable. ? (Interruptions) It is not at all acceptable to us. ? (Interruptions)
It is not at all acceptable. ? (Interruptions) 

HON. CHAIRPERSON: Okay, I have heard you.

? (Interruptions)

SHRI K. C. VENUGOPAL: It is not at all acceptable. ? (Interruptions)

HON. CHAIRPERSON: I think, the Parliamentary Affairs Minister knows his role, and
he is also performing his role. 

Now, Item No. 8 ? Shri Jagat Prakash Nadda ji.

? (व्यवधान)

 माननीय सभापति:    बजट पर सामान्य चर्चा,       श्री जुगल किशोर शर्मा जी ।

? (व्यवधान)

 माननीय सभापति:   आपको अवसर देंगे,      अभी आप बैठ जाएं ।

? (व्यवधान)

 माननीय सभापति:          विषय तो हो गया । आपको मौका देंगे ।

? (व्यवधान)

 माननीय सभापति:  कल्याण जी,     आप बैठ जाएं ।

       श्री जुगल किशोर शर्मा जी ।

? (व्यवधान)

 HON. CHAIRPERSON: Owaisi ji, you are a very senior Member. If you promote this
culture, how will the House run smoothly?

....(Interruptions)



HON.  CHAIRPERSON:  You  are  a  senior  Member.  He  is  a  first-time  Member.
Whatever question he wants to raise in the House, he can do so according to the
rules and procedure of the House. 

....(Interruptions)

 SHRI KALYAN BANERJEE (SREERAMPUR): Sir, through you, I want to request the
hon. Health Minister. ....(Interruptions) 

HON. CHAIRPERSON: Kalyan ji, I have allowed you to speak. Please make it brief. 

....(Interruptions)

SHRI KALYAN BANERJEE: Sir, we are having two eminent doctor Members in the
House  from  Trinamool  Congress  Party.  One  is  Dr.  Kakoli  Ghosh  Dastidar,  and
another is Dr. Sharmila Sarkar. 

 Sir, among the All-India Institutes of Medical Sciences, Kalyani AIIMS is there. We
have got a chance. At least two women Members are there. I would request you to
kindly give them a chance. ....(Interruptions) Both of them are very eminent doctors.
This is my request to you, Sir. ....(Interruptions)  

 

? (Interruptions)
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